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The 29th July 2015
The State Government of Bihar is hereby declare the following Road Safety
policy for the application in the State of Bihar with immediate effect:-
BIHAR ROAD SAFETY POLICY, 2015
1.PREAMBLE- Road safety is an important issue of the last decade. Bihar has made
progress and now is on its way to reach a position of excellent safety records in
India. Many lives have been saved through widespread changes in driver behavior,
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better road engineering and enhanced enforcement. However, there is still a long
way to go.

This Road Safety Policy brings out what can be achieved when all stakeholders, government

agencies and local authorities work together with the State Road Safety Council and
many others to improve education, road engineering, emergency care and
enforcement. The objective is to have a safe road network increasingly free of deaths
and serious injuries.

2. VISION- Strive for zero deaths and injuries on the roads of Bihar because every life

counts.

3. MISSION-Continue to strengthen the initiatives in education, road and other

infrastructure, engineering, law enforcement and emergency care to eliminate
accidents, injuries and deaths to have safe roads in the state.

4. OBJECTIVES Following will be the main objectives of the policy:-

vi.

Vii.

Make efforts to achieve considerable annual reduction in the actual number of
fatalities on roads.

Improving road safety by embedding safety design and engineering measures in
development of road infrastructure.

iii. Take steps to encourage safer road use behavior through enforcement and education.
. Provide health and hospital services for trauma care and post crash emergency care.

Stricter driving licensing and vehicle inspection from safety angle and other
strategies that need to be pursued.

Design and develop Accident Information System and create a credible and sound
road crash/accident database.

Provide framework for coordination among various concerned departments for
taking joint action and corrective measures.

5. STRATEGY- It is realized that Road Safety is not the exclusive domain of one single

6.

7.

government department or government alone. It is a function of a cohesive synergy
between government, public and civil society. Therefore it is important that
interdepartmental and coordinated approach is adopted to achieve sustainable safety
regime, and the state of Bihar will strive to achieve this goal. The strategy will
involve, inter alia, the following points :-
An effective mechanism for coordination of action, policies and practices
between concerned government departments.
Partnership with civil society, Automobile Associations, Educational Institutions,
Transport Association and Trade/Industry Bodies.
Institute mechanism for regular interaction and sharing of views and ideas
between various stakeholders.
Promote and launch regular Information, Education and Communication (IEC)
campaigns to sensitize various category of road users towards the need to follow
rules regarding Road Safety.
Reduce the post-accident harm by providing efficient and effective emergency
medical response to accident victims.
Energize and make effective the State Road Safety Council and District Road
Safety Committee.
Strive to create an efficient and safe public transport system with a view to
reduce the load of vehicles on roads.

6. KEY ACTION POINTS- In order to ensure Road Safety Measures necessary support

structures will be provided to enable the stakeholder institutions to perform their
roles effectively. Some of the important points of action are as follows :-
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7. Road Safety Information and Management System [ROSIMS]
1. Currently the Police Department of the State through its CID wing collects and collate

vi.

Vii.

data on road accidents and crashes. The data relates to severity of the accident,
nature of the vehicle involved and causes of accidents. However this data collection
and management needs to be made more holistic in order to generate outputs that can
be useful in understanding the broader pattern and trends of accidents and crashes.
The need is to create a data collection and management system that yields valuable
information available to all stakeholders for effective road safety interventions.
Government will seek to create an effective Road Safety Information and
Management System to ensure:

It suits and addresses the needs of various government departments like Home,
Road Construction, Rural Works, Transport, Health, etc as well as Civil Society,
Institutions/ Associations and other Research Institutions.

That the data base is connected and available to government hospitals at various
levels, trauma care centers, ambulance services and other related support services.

iii. Its interface with VAHAN and SARATHI database of the State and to make it

compatible to GIS and GPS real time tracking.

. To devise methods of supplementing this database with accident data from Insurance

Companies, Accident Claim Tribunals, Hospitals, Trauma Centers and other relevant
sources.

Following will be Information, Education and Communication (IEC) activities
for Road Users :

Government will strive to inculcate good Road Safety Practices through various
Public Safety Campaigns.

IEC campaigns will be launched through print and visual media for mass education
on the necessity of following traffic rules and on the use of helmets, seat belts, etc.

iii. Sensitization programmes to promote adherence to rules regarding, speeding,

overtaking, dangerous driving, drunken driving etc.

. Road users will be made aware of the tremendous social, economic cost of road

accidents and the human suffering that incidents of accidents and crashes entail.
Make Road Safety a part of educational programme in schools.

Awareness campaigns will be made a continuous feature for the various category of
Road Users in association with Civil Society Organisation, Industry/Trade bodies,
Transport Associations, Automobile Associations, Student Bodies/ Organisations
and Academic Institutions.

Awareness programmes will lay special focus on various category of drivers and on
the safety of vulnerable groups like children, senior citizens and persons with
disability.

The following measures will be taken for Safe Road Infrastructure :-

State would create a model for safety conscious Road Design models for major roads
as well as rural roads.

Necessary measures will be taken to identify on a continuous basis such areas of
roads that are accident prone and black spots and necessary corrective measures will
be taken through appropriate design and construction techniques.

iii. Roads Safety concerns will be made an integral part of road design and construction.
. Road Safety Auditing of existing roads and roads under construction or to be

constructed would be carried out in a phased manner.
Appropriate signage’s would be installed on the roads.
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vi.

Vii.

As and where required, based on survey and road design parameters, speed breakers,
zebra crossings, reflectors rumble strips and other structural ancillaries would be put
in place.

Sustainable improvement would be made in road network to incorporate warning
signs, curve treatments and safer treatment of major junctions.

viii. Encroachment and obstructions that adversely affect the full use of roads will be

vi.

Vii.

vi.

removed in a phased manner.

Enforcement of Traffic Laws:

The Government would take appropriate steps to improve the quality of enforcement
of traffic and road safety related laws. Effective and vigilant enforcement of rules
will go a long way in reducing road related disasters.

Strengthen the enforcement related manpower with appropriate infrastructure,
equipment and technologies to enable them to perform their duties more effectively.

iii. Promote coordination between police personnel and officers of the Transport

Department for better and effective enforcement regime.

. Initiate a system of continuous training and sensitization of Police and Transport

Department Personnel.

Modernization of the enforcement wing will be undertaken by providing them
modern tools, technologies and instruments of enforcement.

Enforcement of spot penalty for violation of traffic rule and regulations.

Steps will be taken to establish a system of strong highway patrolling on major roads
by police teams.

Emergency Medical Assistance to Accident Victims:

The Government recognizes the need to provide speedy and effective trauma care to
victims of road accidents. Many lives can be saved if appropriate medical assistance
is provided to trauma cases during first ‘Golden Hour’.

Government will strive to create trauma care centre facilities along the NHs and SHs
with life saving equipment and facilities.

iii. Trauma care centers can be established by Government or in partnership with private

hospitals and clinics at appropriate places by providing them appropriate incentives.

. Effective Ambulance Services shall be introduced on NHs and SHs or wherever else

required.

Awareness shall be disseminated among medical practioners and common citizens
regarding assistance and care of accident victims.

Crane Services on NHs and SHs shall be provided at appropriate places in a phased
manner.

Measures for Safe Driving :- It is recognized that the incidence of road accidents
can be to a great extent minimized if errors made by drivers is reduced. The
Government would strengthen the system of driver licensing and training to
improve the competence and efficiency of drivers. Towards such end it intends to :-
Undertake safety and awareness campaigns.

Sensitize parents to discourage their minor children from driving or eligible children
from driving without appropriate license.

iii. Steps will be taken to create a ‘Traffic Park’ to sensitize citizens, especially children,

regarding road safety and traffic rules.

. Enforce fastening of seat belts, wearing of helmets and non-use of mobile phones

while driving a motor vehicle.
Stringent enforcement of fitness standard of vehicles to ensure they comply with all
necessary regulations.
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vi. Enforcement of rules to check violation of basic safety requirement, drunken driving
etc, by implementing deterrent penal provisions.

7. Research:- Government will promote research activity on road safety by identifying
priority areas and fund research initiatives and publications of papers and reports.
Following activities will be initiated in this regard:-

i. Identification of institutions who can carry out road safety research work in the state.
ii. Prepare priority of research areas.

iii. Strategy for implementing Road Safety initiatives in the State.

iv. Creating appropriate financial instrument to facilitate research.

8. Review of Legal and Financial Environment:- Effective Road Safety measures are
contingent upon an effective legal regime and appropriate funding. Government
proposes to undertake following activities to ensure that the desired outcomes are
achieved :

i. Review and updation of legal provisions for improving Road Safety.

ii. Identify measures for augmenting funding for Road Safety.

iii. Encourage private participation in the task of raising funds for Road Safety.
iv. Create a ‘Road Safety Fund’ under the aegis of Government.

9. Following will be the Monitoring Mechanism:-
i. Transport Department, Bihar will be nodal department for road safety .
ii. Transport Department will work as lead agency and will coordinate with other
departments/stakeholders for implementation of this policy.
iii. Action Plan will be developed by Transport Department, Bihar in consultation with
other departments and stakeholders and approved by State Road Safety Council.
iv. State Road Safety Council will monitor the progress of implementation of this policy
and action plan on quarterly basis.
Order - Order to publish the resolution in the Bihar Gazette and copy forwarded to the all
Departments/all Heads of Departments for kind information.
By Order of the Governor of Bihar,
Sd./lllegible,
Principal Secretary to the Government.

3refteren, AfAATeT qumed,
fagR, geAT g1 yaifera vd gfaal
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